
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 
'VT 

O.A. 1167/93. 	 Dt. of Decision 	29.6.94. 

Shobha Rant 
	

Applicant. 

Vs 
I • 	LIsLcrL. !.JL ¼Jc 

Development Organisation, 'B'Wing, 
Sena Bhavan, New Delhi. 

Management Committee of Defence 
Laboratories schools, Kanchanbagh, 
Hyderabad, 	represetted by its 
Secretary 

Principal, Defence Laboratories 
Schools, 	Kanchanbagh, 	Hyderabad. 

Smt. Nalini Mule, w/o. Lt.Col.Mule 
aged 	Major, working as P.G.T.Teacher 
(Biology) 	in Defence Lab school, 
Knchmnbagh, Hyderabad. 	 .• 	Respondents. 

Counsel for the Applicant 	Mr. V 	ajag5pa 	Reddy for Mr.I.V.S.Rao., 
Advocate. 

Counsel for the Respondents: Mr. N.R. Devaraj, 	Sr.CGSC. 

Mr. P.B. Vijayakumar, 
for R 2,3 & 4. 

CORAM: 

THE HON'BLE SHRI A.B. CORTHI 	MEMBER (ADMN.) 

THE HON'BLE SHRI T. CHANDRASERHARA REDDY MEMBER (JUDL.) 
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O.A.No.l167/93. 	 Date of Judgement : 

Judgement 

X As per Hon'ble Shri A.B.Gorthi, Member(A) X 

We have dismissed a similar O.A. (No.934/93) today 

by a separate order holding that the Defence Laboratories 
Ca%.aal Ia nat 	 a  -- .. I.n4aA4a4.4 s.a. ,nAas- Cn#4aa 14 

of the Administrative Tribanals Act, 1985. Por the same 

reason, this O.A. too is hereby dismissed, it is open 

to the applicant to approach the appropriate forum for 

relief, if any. 

2. 	No order as to cssts•  

Member(j). 	 Meniber(A). 

Dated: 2"7aine t  1994. 

br. 	
DEPUTY REGISTRAR(J) 

CCPY TO: 

1.The Director General, Defence Research 
Development Organidation, '8' Wing, 
Sena Shavan, New Delhi, 

2.Tho Secretary, [lanagement Committee of Defence 
.Laboratories Schools, Kanchanbagh, Hyderabad. 
3,Principal, Defence Laboratories Schools, 
Kanchanbagh, Hyderabad. 

40ne copy to Nr.I.iI.S.Rao, Advocate,CAT,Hyderabad. 
5 One copy to Mr.N.R.Oevraj, Sr.CGSC, CAT,Hyderabad.

-  

6.One copy to MrP.8.Uijaya Kumar, Ad vocate,CAT,Hyd.-Z-0R4) 
7.Ono spare copy. 	 -- 
8. One copy to Library,CAT,Hyderabad. 
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TNPED BY 	 COiApD BL 

CJ-]ECLED BY 	 APPROVED SY 

IN THE CE11TPM4  A111INIsTpV TRIDTnj• 
HYJJEPAEAD 3ECN AT HYDERABAJJ. 

THE HCN'ELE 	 ' RI RAC 
VICE CiA 

AND 
THE HOY'LE iR.A.N.c RTIiI 

AND 

THE 	IJE NP T .CI-aNDP;SErT R REDDY 

I 	 AiCD 

THE HoN 'm&JQ .EccT'. MEEEp(L) 

Datec5;.29- 6 -1994. 

ORDEP/JT. 

M.A.,'fl.J/c.; No. 

in 

C.A.No. )/6J13 
T.A.No.  

Admii4ed and Iflherjm Directsons Issueji. - 

Allaz;e 

Disoose\d of.wjt djrebtjons 

Dijssed as Withdrawn 

or default. 
ed. 
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